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Title: Regarding Government Business during the week commencing

Monday, the 15 of July, 2019 and submissions made by the Members.

THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC
ENTERPRISES (SHRI ARJUN RAM MEGHWAL): Hon. Speaker,

Sir, I rise to announce that Government Business

during the week commencing Monday, the 15t of July, 2019 will

consist of :-

1.  Consideration of any items of Government Business carried over
from today's order paper: - /it contains (i) Further discussion and
voting on Demands for Grants under the control of the Ministry of
Railways for 2019- 20, (ii) Consideration and passing of the
Central Universities (Amendment) Bill, 2019, and (iii) Discussion
and voting on Demands for Grants under the control of the
Ministry of Road Transport and Highways for 2019-20.]

2. Discussion & Voting on Demands for Grants of the following
Ministries for 2019-20:-

(1) Rural Development and Agriculture and Farmers' Welfare

(i1)) Youth Affairs and Sports



3. Guillotining of outstanding Demands for Grants in respect of Union
Budget for 2019-20.

4. Introduction, consideration and passing of the Appropriation (No.2)
Bill

relating to the Demands for Grants for 2019-20.
5. Consideration and passing of the Finance (No.2) Bill, 2019.

6. Consideration of passing of the following Bills:-

(1) The DNA Technology (Use and Application) Regulation Bill,
2019.

(11) The Unlawful Activities (Prevention) Amendment Bill, 2019.
(111) The National Investigation Agency (Amendment) Bill, 2019
(iv) The Protection of Human Rights (Amendment) Bill, 2019

(v) The Consumer Protection Bill, 2019

(vi) The Jallianwala Bagh National Memorial (Amendment) Bill,
2019.
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SHRI THOL THIRUMAAVALAVAN (CHIDAMBARAM): I request
you that the following matter may be included in the next week’s List of

Business:

1. In 1965, the Lokur Committee appointed by the Central
Government had recommended that the Narikuravar alias
Kuruvikkarar community be given ST status. 1 urge upon the
Union Government to bring the constitution (Scheduled Castes
& Scheduled Tribes) orders (Amendment) Bill 2019 to extend

the Scheduled Tribes status to Narikuravars.
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SHRIMATI SUPRIYA SADANAND SULE (BARAMATI): I request
you that the following two matters may be included in the next week’s

List of Business:

1. Fatal pedestrian accidents on NH4 stretch from Bavdhan to Ravet
of Maharashtra. I request the Government to take cognizance of
urgency and construct foot overbridges, underpasses to ensure

pedestrian’s safety.

2. There is high unemployment and lack of jobs in the country.
There is also lack of sufficient work under MGNREGA in
drought hit regions of Maharashtra. I urge the Centre to release

sufficient funds for drought.

SHRI KODIKUNNIL SURESH (MAVELIKKARA): Sir, I request
you that the following two matters may be included in the next week’s

List of Business: -



1. The proposed Kendriya Vidyalaya Kottarakkara, Kollam district,

Kerala should be commenced from this academic year.

2. Pathanapuram is one of the Taluks of my Parliamentary
constituency in Kerala. Pathanapuram Taluk is the most
backward and thickly forested area. There is a proposal to set up
an FM Radio Station there, and I urge the Government to take

action in this regard.

SHRI N. K. PREMACHANDRAN (KOLLAM) : Sir, I request you
that the following two matters may be included in the next week’s List

of Business: -

1. Denial of admission to the wards of insured persons in ESI

medical colleges due to the verdict of Madras High Court.

2.  Revival package for cashew industry giving relief to lakhs of

poor cashew workers.
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